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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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THE DESIGNS ACT, 2000 

SECTION 30 

DESIGN ASSIGNMENT 
 

The Design stands in the name of COOPER CROUSE-HINDS GMBH  registered under the Designs Act, 2000 

has been assigned in the Register of Designs in the name as follows:- 

 

Design No. Class Name 

 

224300 

224305 

224310 

224306 

259404 

224302 

224728 

259405 

224307 

224309 

224304 

224301 

224726 

224299 

224303 

224308 

224727 

13-03 

13-03 

13-03 

13-03 

26-04 

13-03 

26-04 

26-04 

13-03 

13-03 

13-03 

13-03 

26-04 

13-03 

13-03 

13-03 

26-04 

 

EATON PROTECTION 

SYSTEMS IP GMBH AND 

CO KG, A COMPANY 

ORGANIZED AND 

EXISTING UNDER THE 

LAWS OF GERMANY OF 

AIRPORT CENTER 

SCHÖNEFELD, 

MITTELSTRASSE 5-5A, 

12529, SCHÖNEFELD, 

GERMANY 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 287424  

 

 

CLASS 21-01 

CHISWICK INNOVATIONS LIMITED, 7 CHESTERFIELD ROAD, 

LONDON, W4 3HG, UNITED KINGDOM.  

DATE OF REGISTRATION  03/10/2016 

TITLE  CONSTRUCTION TOY 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003074061  18/04/2016 EUIPO 
 

DESIGN NUMBER 287460  

 

 

CLASS 26-05 

NAMO JVC INDUSTRIES PRIVATE LIMITED, UNIT NO.12, 4TH 

FLOOR, MAITRI ARCADE, M.G. ROAD, RANIGUNJ, 

SECUNDERABAD- 500003, TELANGANA. 

DATE OF REGISTRATION  04/10/2016 

TITLE  CLAMPING LED DOWNLIGHTS 

PRIORITY NA  

DESIGN NUMBER 287505  

 

 

CLASS 15-99 

KALANI JUGALKISHORE KUNJILAL, H -2, OLD M.I.D.C., 

SATARA - 415-004, MAHARASHTRA, INDIA.  

DATE OF 

REGISTRATION  
05/10/2016 

TITLE  
SAFETY COVER OF FLY WEIGHT 

FOR VIBRATORY SCREEN 

PRIORITY NA  
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DESIGN NUMBER 296979  

 

 

CLASS 06-01 

1.NATIONAL INSTITUTE OF DESIGN, PALDI, AHMEDABAD -

380007, GUJARAT. 2. NITISH PATIL, 4/12, SM COMP. GHARTAN 

PADA 1, S.P. ROAD, DAHISAR E, MUMBAI 400068. 

DATE OF 

REGISTRATION  
25/08/2017 

TITLE  SEAT 

PRIORITY NA  

DESIGN NUMBER 296991  

 

 

CLASS 21-01 

CIRCLE E RETAIL PVT. LTD., PLOT NO. 1208, STREET NO. 16, RITHALA, 

DELHI - 110085 (INDIA). 

DATE OF REGISTRATION  25/08/2017 

TITLE  GOLF KIT (TOY SET) 

PRIORITY NA  

DESIGN NUMBER 297064  
 

 

 

 
 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, 

KOLKATA - 700029, STATE OF WEST BENGAL, WHOSE 

PARTNERS ARE MR. SUKUMAR MUKHERJEE AND MR. 

SABYASACHI MUKHERJEE.  

DATE OF 

REGISTRATION  
28/08/2017 

TITLE  MINI SKIRT (GARMENT) 

PRIORITY NA  
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DESIGN NUMBER 297102  

 

 

CLASS 23-02 

ELVIS SANITATION PVT. LTD., C -397/398, DSIDC NARELA INDUSTRIAL PARK, 

NEW DELHI - 110041 

DATE OF REGISTRATION  29/08/2017 

TITLE  WALL MOUNTED WATER MIXER 

PRIORITY NA  

DESIGN NUMBER 281774  

 

 

CLASS 28-99 

THE PROCTER & GAMBLE COMPANY, ONE PROCTER & GAMBLE PLAZA, 

CINCINNATI, OH 45202, UNITED STATES OF AMERICA.  

DATE OF REGISTRATION  23/03/2016 

TITLE  AIR FRESHENER DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/540500  25/09/2015 U.S.A. 
 

DESIGN NUMBER 297709  

 

 

CLASS 15-03 

NEW VISHAVKARMA AGRO INDUSTRIES, SANGRUR ROAD, 

NEAR POWER GRID, DIRBA -148035 (SANGRUR) PB., INDIA, 

PARTNERS ARE AMAR SINGH, MALKEET SINGH, HARMEET 

SINGH, SATGUR SINGH AND GURTEJ SINGH.  

DATE OF 

REGISTRATION  
21/09/2017 

TITLE  PADDY CHOPPER SHREDDER 

PRIORITY  NA 
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DESIGN NUMBER 297713  

 

 

CLASS 20-03 

SARANG SHAHANE, PLOT NO. 20, 'SACHCHIDANANDA', LAVTE NAGAR NO.1, 

JAI BHAWANI ROAD, NASHIK -422 101. 

DATE OF REGISTRATION  21/09/2017 

TITLE  KIOSK 

PRIORITY NA  

DESIGN NUMBER 297838  

 

 

CLASS 21-01 

M/S PLEASANT TIMES INDUSTRIES, 1052 SETH JAGAT BANDHU 

ROAD, OLD JAIL ROAD, C -BLOCK RANJIT AVENUE, AMRITSAR, 

INDIA.  

DATE OF REGISTRATION  25/09/2017 

TITLE  CRIBBAGE GAME BOARD 

PRIORITY NA  

DESIGN NUMBER 297462  

 

 

CLASS 23-04 

FRAGRANCE DELIVERY TECHNOLOGIES LTD., A 13/4, SRI RAM NAGAR, 

SV ROAD, ANDHERI (W), MUMBAI -400058, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  11/09/2017 

TITLE  REFILL FOR AIR FRESHENER 

PRIORITY NA  
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DESIGN NUMBER 297486  

 

 

CLASS 07-05 

VIPUL GARG, 2551, (SATGHAARA) DHARAM PURA, 

DARIBA, DELHI -110006 

DATE OF 

REGISTRATION  
12/09/2017 

TITLE  FLAT IRON 

PRIORITY NA  

DESIGN NUMBER 297528  

 

 

CLASS 23-04 

1.VIDYADHAR BISWAL, ASSISTANT PROFESSOR, DEPARTMENT OF 

MECHANICAL ENGINEERING, CHANDIGARH UNIVERSITY, GHARUAN, 

MOHALI PUNJAB -140413, INDIA. 2. RAKESH KUMAR, NEAR NEW DHAN 

MANDI, SECTOR 3, TEHSIL KHAJUWALA, DISTT. BIKANER, RAJASTHAN -

334023, INDIA. 3. NAVEEN KUMAR, VILLAGE DHANA, PO SALHAWAS, TEHSIL 

MATANHAIL, DISTT. JHAJJAR, STATE HAR YANA, PIN -124146. 4. NIKHIL 

VERMA, VPO FATEHPUR, TEHSIL FATEHPUR, DISTT KANGRA, STATE 

HIMACHAL PRADESH -176053. , ET AL. 

DATE OF REGISTRATION  13/09/2017 

TITLE  AIR COOLER 

PRIORITY NA  

DESIGN NUMBER 297564  

 

 

CLASS 24-02 

EVELABS TECHNOLOGIES PRIVATE LIMITED, V. V. NIVAS, ARCHAL, 

NEDIYARA P.O., ANCHAL, KOLLAM, KERALA, INDIA -691306. 

DATE OF REGISTRATION  15/09/2017 

TITLE  SMART MEDICAL INFUSION PUMP 

PRIORITY NA  
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DESIGN NUMBER 297602  

 

 

CLASS 09-01 

M/S STEELO CONTAINERS LLP., A/226, SYNTHOFINE INDUSTRIAL ESTATE, 

OFF AAREY, GOREGAON (E), MUMBAI -400063, INDIA, WHOSE PARTNERS 

ARE:- SH. SHREE KISHAN MUNDHRA, SH. SANTOSH MUNDHRA & SH. 

DINESH MUNDHRA.  

DATE OF REGISTRATION  18/09/2017 

TITLE  CONTAINER 

PRIORITY NA  

DESIGN NUMBER 297642  

 

 

CLASS 20-01 

GLO LIFE CARE EQUIPTAENTS PVT LTD, NO. 16/3, VIDHYODAYA, 1ST X 

STREET, T. NAGAR, CHENNAI - 600 017. 

DATE OF REGISTRATION  19/09/2017 

TITLE  SANAITARY NAPKINS VENDING MACHINE 

PRIORITY NA  

DESIGN NUMBER 297650  
 

 

 

 

CLASS 09-01 

JOY CREATORS LLP, 4, MYSORE ROAD, KOLKATA 700 026,WEST BENGAL, 

INDIA.  

DATE OF REGISTRATION  19/09/2017 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 297889  

 

 

CLASS 19-07 

NEXUS LEARNING PRIVATE LIMITED, E 401, UNITY PARK, 

KONDHAWA (K), SR. NO. 42, PUNE 411049, MAHARASHTRA, 

INDIA.  

DATE OF 

REGISTRATION  
26/09/2017 

TITLE  GROVE PAD 

PRIORITY NA  

DESIGN NUMBER 297974  

 

 

CLASS 08-06 

EASTMAN INDUSTRIES LIMITED, C -87, PHASE-V, FOCAL 

POINT, LUDHIANA, PUNJAB -141010, INDIA. 

DATE OF 

REGISTRATION  
28/09/2017 

TITLE  HINGE WITH HANDLE BAR 

PRIORITY NA  

DESIGN 

NUMBER 
297980  

 

 

CLASS 12-11 

JOGINDER SINGH TEJVINDER SINGH, G.T. 

ROAD, OPP. DHANDARI RAILWAY STATION, 

LUDHIANA -141010 (PB.) INDIA.  

DATE OF 

REGISTRATION  
28/09/2017 

TITLE  SEAT FOR CYCLE 

PRIORITY NA  
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DESIGN NUMBER 297988  

 

 

CLASS 12-16 

HERO MOTOCORP LIMITED, 34, COMMUNITY 

CENTRE, BASANT LOK, VASANT VIHAR, NEW 

DELHI, 110057 

DATE OF 

REGISTRATION  
29/09/2017 

TITLE  PILLION STEP 

PRIORITY NA  

DESIGN NUMBER 298035  

 

 

CLASS 08-04 

CHAIRMAN, DEFENCE RESEARCH AND DEVELOPMENT ORGANIZATION, 

MINISTRY OF DEFENCE, GOVERNMENT OF INDIA, ROOM NO: 348, B - WING, 

DRDO BHAWAN, RAJAJI MARG, NEW DELHI - 110105, INDIA. 

DATE OF REGISTRATION  29/09/2017 

TITLE  TRIANGULAR TOOL PIN 

PRIORITY NA  

DESIGN 

NUMBER 
298071  

 

 

CLASS 12-16 

MARUTI SUZUKI INDIA LTD., PLOT NO. 1 

NELSON MANDELA ROAD, VASANT KUNJ, 

NEW DELHI -110070. 

DATE OF 

REGISTRATION  
03/10/2017 

TITLE  
DECORATIVE PLATE (SET) 

FOR VEHICLES 

PRIORITY NA  
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DESIGN NUMBER 298081  

 

 

CLASS 13-03 

LARSEN AND TOUBRO LIMITED, L&T HOUSE, BALLARD ESTATE, P.O 

BOX NO. 278, MUMBAI - 400001, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  03/10/2017 

TITLE  COVER PLATE 

PRIORITY NA  

DESIGN NUMBER 298911  

 

 

CLASS 12-16 

MAHINDRA & MAHINDRA LIMITED, MAHINDRA RESEARCH VALLEY 

(MRV), MAHINDRA WORLD CITY (MWC), PLOT NO. 41/1, ANJUR P.O., 

CHENGALPATTU, KANCHIPURAM DISTRICT, TAMIL NADU - 603004. 

DATE OF REGISTRATION  30/10/2017 

TITLE  GEAR LINK LEVER 

PRIORITY NA  

DESIGN NUMBER 298912  

 

 

CLASS 15-99 

LOCUS ROBOTICS CORPORATION, 301 BALLARDVALE STREET, 

WILMINGTON, MA 01887, UNITED STATES OF AMERICA.  

DATE OF REGISTRATION  30/10/2017 

TITLE  
MOBILE ROBOT FOR TRANSPORTING 

ARTICLES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/602,408  01/05/2017 U.S.A. 
 



The Patent Office Journal No. 49/2018 Dated  07/12/2018                                    47033 

 

 

DESIGN 

NUMBER 
298913  

 

 

CLASS 12-11 

TUBE INVESTMENTS OF INDIA LIMITED, 

óDARE HOUSEô, 4TH FLOOR, 234, N.S.C. BOSE 

ROAD, CHENNAI - 600 001, STATE OF TAMIL 

NADU, INDIA.  

DATE OF 

REGISTRATION  
30/10/2017 

TITLE  FRAME FOR BICYCLE 

PRIORITY NA  

DESIGN NUMBER 298963  

 

 

CLASS 15-07 

LG ELECTRONICS INC., 20 YEOUIDO -DONG, YEONGDEUNGPO-GU, 

SEOUL 150-721, REPUBLIC OF KOREA. 

DATE OF REGISTRATION  30/10/2017 

TITLE  SHROUD (REFRIGERATOR) 

PRIORITY NA  

DESIGN 

NUMBER 
298966  

 

 

 
 

CLASS 15-07 

LG ELECTRONICS INC.,  20 YEOUIDO-

DONG, YEONGDEUNGPO-GU, SEOUL 150-

721, REPUBLIC OF KOREA. 

DATE OF 

REGISTRATION  
30/10/2017 

TITLE  DUCT OF REFRIGERATOR 

PRIORITY NA  
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DESIGN NUMBER 298978  

 

 

CLASS 15-07 

LG ELECTRONICS INC., 20 YEOUIDO -DONG, 

YEONGDEUNGPO-GU, SEOUL 150-721, REPUBLIC OF 

KOREA.  

DATE OF 

REGISTRATION  
31/10/2017 

TITLE  SHELF OF REFRIGERATOR 

PRIORITY NA 

DESIGN NUMBER 298988  

 

 

CLASS 31-00 

GREENCHEF APPLIANCES LTD., NO -477E, PEENYA 4TH PHASE, OPP.BATA 

FACTORY, NEXT TO SHIVAPURA LAKE, BANGALORE - 560058, KARNATAKA, 

INDIA.  

DATE OF REGISTRATION  31/10/2017 

TITLE  MIXER GRINDER 

PRIORITY NA  

DESIGN 

NUMBER 
298992  

 

 

CLASS 26-05 

GREENLIGHT PLANET INDIA PRIVATE 

LIMITED, NEHRU CENTRE, 10TH FLOOR, 

DISCOVERY OF INDIA DR ANNIE BESANT 

ROAD, WORLI, MUMBAI - 400 018 

DATE OF 

REGISTRATION  
31/10/2017 

TITLE  SOLAR LAMP 

PRIORITY NA  
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DESIGN NUMBER 298612  

 

 

CLASS 14-02 

CANON DENSHI KABUSHIKI KAISHA, 1248, SHIMOKAGEMORI, 

CHICHIBU - SHI, SIATAMA, 369-1892, JAPAN. 

DATE OF REGISTRATION  20/10/2017 

TITLE  SCANNER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2017-008627  21/04/2017 JAPAN 
 

DESIGN NUMBER 298618  

 

 

CLASS 13-02 

PHILIP MORRIS PRODUCTS S.A., QUAI JEANRENAUD 3, 2000 

NEUCHÃ¢TEL, SWITZERLAND.  

DATE OF REGISTRATION  20/10/2017 

TITLE  CHARGING STATION 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003865708-0005  21/04/2017 EUIPO 
 

DESIGN NUMBER 298692  

 

 

CLASS 23-01 

SMC CORPORATION, 14- 1, SOTOKANDA 4- CHOME, 

CHIYODA - KU, TOKYO 101-0021, JAPAN. 

DATE OF 

REGISTRATION  
24/10/2017 

TITLE  SWITCHING VALVE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2017-009398  28/04/2017 JAPAN 
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DESIGN NUMBER 300638  

 

 

CLASS 04-02 

JHS SVENDGAARD BRANDS LIMITED, B -1/E23, 

MOHAN COOPERATIVE INDUSTRIAL AREA, 

MATHURA ROAD, NEW DELHI -110044. 

DATE OF 

REGISTRATION  
22/12/2017 

TITLE  TOOTHBRUSH 

PRIORITY NA  

DESIGN NUMBER 291195  

 

 

CLASS 09-02 

BALAJI ROTOMOULDERS PVT. LTD., 2/3, R. N. TAGORE ROAD, KOLKATA -

700076, WEST BENGAL, INDIA. 

DATE OF REGISTRATION  21/02/2017 

TITLE  WATER STORAGE TANK 

PRIORITY NA  

DESIGN NUMBER 299035  

 

 

CLASS 07-04 

GENTRUST CONSUMER DURABLES PVT LTD, SOLITAIRE CORPORATE 

PARK, UNIT NO. 2, 6TH FLOOR, BUILDING NO. 1, ANDHERI KURLA ROAD, 

ANDHERI (EAST), MUMBAI - 400093, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  01/11/2017 

TITLE  MIXER GRINDER 

PRIORITY NA 
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DESIGN NUMBER 299146  

 

 

CLASS 06-01 

SONAL INDUSTRIES, S/R NO. 214P, PLOT NO. 1 & 8, NEAR PERFECT 

WEIGHT BRIDGER, GONDAL ROAD HIGHWAY, VERAVAL -SHAPAR, 

RAJKOT -360001, GUJARAT STATE, INDIA. 

DATE OF REGISTRATION  06/11/2017 

TITLE  CHAIR 

PRIORITY NA  

DESIGN NUMBER 299179  

 

 

CLASS 12-13 

ADVANDES DESIGN ENGINEERING SERVICES LLP, FLAT NO. N -203, 

ROYSTONIA, MAGARPATTA CITY, HADAPSAR, PUNE -411 026, 

MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  07/11/2017 

TITLE  ELECTRIC GOLF CART 

PRIORITY NA  

DESIGN NUMBER 286030  
 

 

 

 
 

CLASS 02-02 

DECATHLON, 4, BOULEVARD DE MONS 59650 VILLENEUVE D ôASCQ FRANCE. 

DATE OF REGISTRATION  12/08/2016 

TITLE  PANT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003059682-0002  07/04/2016 OHIM 
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DESIGN NUMBER 293164  

 

 

CLASS 09-03 

EYE DROP IMAGING TECHNOLOGY, LLC, 1567 HAYLEY LANE, SUITE 101 

FORT MYERS, FLORIDA 33907 UNITED STATES OF AMERICA.  

DATE OF REGISTRATION  27/04/2017 

TITLE  CONTAINER HOLDER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/582,878  31/10/2016 U.S.A. 
 

DESIGN NUMBER 295398  

 

 

CLASS 07-01 

HYFLYER INNOVATIONS LLP., SURVEY NO. 755/3 -E, PREMISES NO. 2, 

KRUTI INDUSTRIAL ESTATE, NEAR SOMNATH JUNCTION, DALHAD, 

DAMAN - 396 201, PARTNERS ARE (1) HARSH VASANJI SHAH, (2) NEETA 

VASANJI SHAH, (3) VASANJI POPATLAL SHAH & (4) NAMRATA RASIK 

NISAR 

DATE OF REGISTRATION  07/07/2017 

TITLE  PLATE WITH TIFFINBOX (SET) 

PRIORITY NA  

DESIGN NUMBER 295437  

 

 

CLASS 15-09 

TIEN -HO LI, NO. 31, LANE 1, SHANYING ROAD, GUISHAN DISTRICT, 

TAOYUAN CITY 333, TAIWAN.  

DATE OF REGISTRATION  10/07/2017 

TITLE  MOLD 

PRIORITY NA  
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DESIGN NUMBER 268820  

 

 

CLASS 04-01 

MADAN MOHAN MANOCHA, 178 CL MODEL TOWN KARNAL, 

HARYANA, INDIA, POST CODE: 132001. 

DATE OF REGISTRATION  12/01/2015 

TITLE  SHOE BRUSH 

PRIORITY NA  

DESIGN NUMBER 295882  

 

 

CLASS 19-02 

JAPAN CASH MACHINE CO., LTD., 3 -15, NISHIWAKI 2 -CHOME, HIRANO -KU, 

OSAKA-SHI, OSAKA, JAPAN.  

DATE OF REGISTRATION  18/07/2017 

TITLE  BILL DISCRIMINATOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2017-000674  18/01/2017 JAPAN 
 

DESIGN NUMBER 295916  

 

 

CLASS 06-03 

ARTIZEN INTERIORS PVT. LTD., 3C -137, 2ND FLOOR, 

3RD CROSS, 2ND MAIN ROAD, KASTURI NAGAR, 

BANGALORE - 560 043. 

DATE OF 

REGISTRATION  
19/07/2017 

TITLE  TABLE 

PRIORITY NA  
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DESIGN NUMBER 299237  

 

 

CLASS 10-07 

ZAPGO LTD., BUILDING R104, SCIENCE & TECHNOLOGY 

FACILITIES COUNCIL, RUTHERFORD APPLETON 

LABORATORY HARWELL DIDCOT, OXFORDSHIRE, 

UNITED KINGDOM.  

DATE OF 

REGISTRATION  
08/11/2017 

TITLE  WRIST WATCH STRAP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003997642  12/05/2017 EUIPO 
 

DESIGN NUMBER 286488  

 

 

CLASS 09-03 

M/S. KAP CONES PVT. LTD., A-31/4, MAYAPURI INDUSTRIAL AREA, 

PHASE-1, DELHI -110064. 

DATE OF REGISTRATION  30/08/2016 

TITLE  CONTAINER 

PRIORITY NA  

DESIGN NUMBER 296073  

 

 

CLASS 02-02 

ANJU MODI, A 18, 3RD FLOOR, NEW FRIENDS COLONY EAST, NEW DELHI -

110065. 

DATE OF REGISTRATION  24/07/2017 

TITLE  GARMENT SET 

PRIORITY NA  



The Patent Office Journal No. 49/2018 Dated  07/12/2018                                    47041 

 

 

DESIGN NUMBER 296083  

 

 

CLASS 02-02 

ANJU MODI, A 18, 3RD FLOOR, NEW FRIENDS COLONY EAST, NEW DELHI -

110065. 

DATE OF REGISTRATION  24/07/2017 

TITLE  GARMENT SET 

PRIORITY NA  

DESIGN NUMBER 296087  
 

 

 

 
 

CLASS 02-02 

ANJU MODI, A 18, 3RD FLOOR, NEW FRIENDS COLONY EAST, NEW DELHI -

110065. 

DATE OF REGISTRATION  24/07/2017 

TITLE  GARMENT SET 

PRIORITY NA  

DESIGN NUMBER 296104  

 

 

CLASS 02-02 

ANJU MODI, A 18, 3RD FLOOR, NEW FRIENDS COLONY EAST, NEW DELHI -

110065. 

DATE OF REGISTRATION  25/07/2017 

TITLE  GARMENT SET 

PRIORITY NA  


